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+[ErrFEcT OF EXPORT RESTRICTIONS ON
TRE Economic Poricy

*572. Surt RAM SAHAI: Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state what has been the
effect of the export restrictions
imposed on the commodities shown at
page 54 of the Annual Administration
Report of the Import and Export
Trade Control Organisation for the
year 1956, on the economic policy of
India?}
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+[Tee MINISTER or COMMERCE
(Surr N. Kanuneo): Though these
export restrictions have resulted in
certain loss of foreign exchange, these
have helped to safeguard supplies for
the domestic consumer and to steady
the prices of essential commodities.]
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[ RAJYA SABHA ]

to Questions 370¢8

Review oF THE SECOND FIvE YEAR Pran

*544. Surt BHUPESH GUPTA: Will
the Minister of PrLanNING be pleased
to state:

(a) whether Government have com-
pleted the review of the Second Five
Year Plan; and

(b) if so, what are the features of
the review and the decisions taken?

Tue DEPUTY MINISTER or PLAN-
NING (Surr S. N. Misera): (a) and
(b). The Planning Commission has
been engaged in reviewing the Second
Five Year Plan with a view to draw-
ing up the Development Plan for
1958-59 in the light of the present
assessment of external and internal
resources and various priorities. The
Plan is being reviewed only in broad
terms in relation to the five-year
period as a whole.

Surr BHUPESH GUPTA: May I
know whether the Government is
aware that the Finance Minister and
other Ministers of the Government as
well as officers who are directly con-
nected with the Planning Commission
are airing their views publicly with
regard to the phasing, curtailment and
other matters relating to the Plan,
and whether such statements are being
made in consultation with the Plan-
ning Commission or the Minister of
Planning?

Surt S. N, MISHRA: It is not correct
to say that the Finance Minister is
not an integral part of the Planning
Commission. In fact, he is a member
of the Planning Commission and he is
one of the most competent persons to
speak on this subject.

Mr. CHAIRMAN: What about the
other part of the gquestion—airing
views on this subject?

Sart T. T. KRISHNAMACHARI:
Well, Sir, when we need some air,
we air our views; and 1 am afraid the
hon Member sets us the example
because he does it so often and so we
attempt to flatter him by imitating him,



